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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
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Applicant(s)

Advocate for

_Applicant(s)

JODHPUR BENCH, JODHPUR

ORDER SHEET
APPLICATION NO...................OF

Respondent(s)

Advocate for
Respondent(s)
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Notes of the Registry

Orders of the Tribunal
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OA i\éa! 2271200
Date of order: 13.07 2007

Mr. Y.K. Sharma, counsal for applicanis.
Mr, Hawa Sin c*b proxy counsel for
Mr. V.5, Guriar, counsai for respondents,

Lleamed proxy counsat for Mr. V.5 Gur jar, counsel
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appicants have fieg this QA has bksen withdrawn., In
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support of his contention, he has aiso producsd 2
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phete:»cepy of the bmploymant News 21-25 ,&.g:rrii 2067,

Learned counsel for the applicanits also :g. o the
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i { Kéidip Singh
Administrative Member Vice Chairman
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